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ORDER

C.P. No. 264l111-A/CLB/MB/MAH/2011

The Learned Senior Counsel of both the sides are present.

Before the Petition can be Admitted, Preliminary Objection has been raised by

filing Affidavit in Reply, copy is circulated in the recent past raising legal

question of maintainability. 
a+..a

Since the Affidavit in Reply has been served to the Petitioner. in the recent past,

therefore, for Counter Reply datea is granted. To be filed on or before

28.08.2017. Thereafter Rejoinder, if any to be filed and circulated on or before

07.09.2077 and the matter is now listed for hearing on 13.09.2017. Date is

communicated to both the sides

Bhas Pa Mohan M.K. Shrawat
Memb€r (Judicial)Membe (ludicial)

09.08.2017,
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